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RAJASI'II N IIIGII COI]RT. .IODHPUR
No.Gcn/ll/07/07/ l!! Dated:O$ ./0112019

Copy lbr rvardcd Lo thc following lor inlorrration and

r'lcccssarY aclior'r:

l. ll Rcgislrars- Raiasthan tligh Court Jodhpur/ Bench Jaipur'

2. I)istrict & Scssions.lrrdgcs. A.irrcr'

LCh icl .ludrciaI MagistlaLc, A.inrer'

4. ('oncclr'rcd (,oL[ts.

5.A.O.l..Contklcntial/ Statistics/ R.l.S.(Estt.)/ S.C (Estt )/

Iludgct/ Iluilding Section and CornPuter Ccll with a direction

to upload thc sanrc on IIigh Court wcbsitc.
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